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Indian Rare Earths (Private) Ltd,
Bombay

236. Shrimati Parvathi Krishmam:
Will the Prime Minister be pleased to
state:

(a) whether the workers of the
Indian Rare Farths (Private) Ltd.,
Bombay, have submitted a charter of
their demands to the management of
the undertaking through their orga-
ni.ation;

(L) if so, what are their demands;
and

(c) whether any action has been
taken thereon?

The Parliamentary Sccretary to the
Minister of Fxternal Affairs (Shri
Sadath Ali Khan): (a) Yes.

(b) A copy of the charter of
demands received by the Company
fiom the Indian Rare Earths Work-
ers’ Union, Bombay, 1s placed on the
Table of the House. {[See Appendix
1, annexure No. 89.]

(c) The matter 1s pending before
the Concihation Officer (Central),
Bombay.

Bharat Sevak Samaj

237. Shri Kumbhar: Will the Minis-
ter of Planning be pleased to state:

(a) whether it is a fact that the
Planning Commission have discon-
tinued financial help to the Bharat
Sevak Samaj; and
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(b) if so, the reason thereof?

The Deputy Minister of Planning
(Shri 8. N. Mishra): (a) No, Sir.

(b) Does not arise.

Employment in the Non-Agricultural
Sector

238. Pandit D. N, Tiwary: Will the
Minister of Labour and Employment
be pleased to state:

18) whether it is a fact that a pilot
scheme for collecting information on
the employment position in the non-
agricultural sector has been under-
taken by the Employment Exchanges
in Lucknow and Kanpur; and

(b) if so, whcther Government
have received any report of this
investigaiion?

The Deputy Minister of Labour
(Shri Abid Ali): (a) Yes, a scheme
for the collection of Employment
Market Information has been launch-
ed vory recently in the uon-agricul-
tural sector m Lucknow and Kanpur
as part of an all-India programme.
Init1ally information will be collect-
ed in respe-t of the public sector
throughout the State of Uttar Pradesh
and in respect of the privale scctor
in Kanpur, Unnao and Hamirpur
Districts.

(b)  Not yet. Preliminary data is
being collected The first reports are
likely to be ready for release before
the end of the current year.

State Trading Corporation of India
(Private) Ltd.

239. Shri Jhunjhunwala: Will the
Minister of Commerce and Indastry
be pleased to lay a statement on the
Table giving:

(a) the details of the transactions
made by the State Trading Corpora-
tion of India (Private) Ltd., commo-
dity-wise and country-wise from July
to December, 1957; and

(b) the profits made or the losses
incurred if any in these transactions
during the above period?
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The Deputy Minister of Commerce
and Indusiry (Shri Satish Chandra):
(a) A statement is attached. [See Ap-~
pendix I, annexure No. 90.]

(b) Profits and Losses will be as-
sessed only after the close of the Cor-
poration’s accounts year, on 30-6-1958.

Bicycle Factories

240. Sardar Igbal! Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of organised facto-
ries’ manufacturing bicycles which
are working at present and their
details State-wise;

(b) the names of States which are
advanced in so far as the manufac-
ture of bicycles 1s concerned and the
reasons therefor; and

(c) the steps taken to improve the
conditions of Bicycle Factories in
Stales which are comparatively back-
ward in this regard?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) and (b). Statement ‘A’ is attached.
[See Appendix 1 annexure No. 91.]
Entreprcneurs have come forward to
establish capacities in these States,

(c) Fvery encouragrment is given
to the establishment of small scale
manufacturing units under technical
advice and puidance from the Small
Scale Industries Directorate., JAssist-
ance in the matter of plant and machi-
nery on suitable terms is also made
available in deserving cases.

Statement ‘B’ attached indicates the
position regarding Small Scale units.
[See Appendix I. annexure No 91.]

Displaced Persons in Rajasthan

241 S Sardar Igbal Singh:
* )\ Shri Shobha Ram:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:

(a) the number of displaced per-
sons from West Pakistan rehabilitated
in Rajasthan;





